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t[THE MINISTER OF STATE IN
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVELOP-
MENT AND COOPERATION ( SHRI
QNNASAHEB SHINDE): (a) Yes, Ma-
am.

(b) The Corporation was constituted
on 28-4-66. It was registered under the
Companies Act of 1956 (I of 1g56) on
28-4-19g66. Its first Chairman was Shri
5. N. Sinha ard the number of its Direc-
tors is 13 including the Chairman and
Managing Director.

(c) No, Madam. Boards Meetings and
Annual Meetings of the Corporation
have been held regularly.

(d) In view of the position explained
above, the question does not arise.]

CPI (M)’s DECLARATION ABOUT USE OF
TrACTOR

*803. DR. K. RAMIAH : Will the
Mimister of FOOD AND AGRICUL-
TURE be pleased to state :

(a) whether the Central Government’s
attention has been drawn to the declara-
tion of the CPI(M) in Tamil Nadu that
it will not allow the use of tractor in the
TFanjavoor district, and if so, what is
Government's reaction to it ;

(b) whether the Tamil Nadu Govern-
ment have expressed any opinion on this
declaration of the CPI(M); and

(c) whether Government are aware
that this policy if accepted, will work
against the intensification of cultivation.
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and multiple cropping and thereby affect
the rice production in the area ?

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVE-
LOPMENT AND COOPERATION
(SHRI ANNASAHEB SHINDE): (a}
and (b) Yes, Madam. The Govern-
ment of Tamil Nadu have not taken any
decision on the views of CPI(M) against
the use of tractors in the Tanjavoor dis-
trict. According to the State Govern-
ment, the mechanisation in the district
is progressing well and all the agricul-
tural operations have been carried out
smoothly.

(¢) In view of the above, the question
does not arise.
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ProbucTioN OF Sovya BEAN SEEDS

*8o4. SHRI N. P. CHAUDHRI : Will
the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) the quantity of high yielding Soya
Bean Seeds produced in the country
during the year 1968-69 and so far in
1969-70.

(b) the quantity of high yielding Soya
Bean Seeds demanded by the States,
State-wise, so far in 1969-70 from the Na-
tional Seeds Corporation ;

(c) the quantity of the reeds promised
by the Corporation to the States ;

(d) the quantity of seeds actually sup-
plied by the Corporatien to the States,
Statewise ; and

(¢) the reasons for the shortfall in the
supply, if any ? ’

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICUL-
TURE COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI
ANNASAHEB SHINDE) : (a) to (e) :
A statement containing the required in-
formation is attached.

t[ 1 English translation,
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STATEMENT

(a) The information is not available, it is being collected from the States/Union
Territories and will be placed on the Table of the Sabha as soon as received,

(b) to (€) |
Q_uantity. of Quantity Quantity Reasons for
High-yielding of seeds ofseeds shortfall
Soyabean Seeds promised actually
demanded by by the supplied
Name of State States from the National by the -7
National Seeds . Seeds Corpo- -
A Corporation Corpo- ration
. o during1969-70  ration  to states -
(Kharif-1969)
Qtls, Qtls, Qtls,
1. Andhra Pradesh 10.45 10.45 10.00 State Government reducced
their demand.
2. Himachal Pradesh 20.00 Nil Nil Demand received after
- the stocks of seeds had
. been exhausted.
3. Punjab . . . 70.00 70.00 70.00
4. Gujarat . 30.00 30.00 30.00
5. Haryana . 5.00 Nil Nil The State Government
T required ‘Bragg’ variety
o ! of seeds, which were
v S exhausted by the time
) the demand was re-
ceived.
6. Orissa » . 3.00 3.00 2.00 The stocks of seeds were
in short supply at the
time of demand.
7. Jammu & Kashmir . 12.00 12.00 12.00
8. Madhya Pradesh 2,500 2,500 64.99 The NSC could not
supply the quantities

promised because the
production of Soyabean
suffered heavily due to
severe drought condi-
tions in the producing
centres.

ot & w@Rw A et & gt

*805. Nt gT ¥R : FT WW qA
qate @t 97 g # oFAr w9 fF o

(%) frewr @ asl & a@f & @_w
e qTera AT gE fFar g SR st
fr-fem Tt W ogwmn wam

(@) #ar a8 9= & f5 a@i ¥ @=w
ey arr a7 wonfygt #1 7ew R_W
¥ Fqrar T T FE g ¥ AT
39T 3w ¥ A fqy F g o=
¥ FETE A FT AAE F@ A W
AT

() afe 90T 9w (F) F IO
‘TP & A1 W HEY ¥ @ IO AT
Fgargr # T F 7

+[REHABILITATION OF REPATRIATFS FROM
Burma

*8o5. SHRI SURA] PRASAD : Will
the Minister of LABOUR AND REHA-
BILITATION be pleased to state

(a) the number of Indians repatriated
from Burma during the last two years
and the names of the places where they
have been rehabilitated ;

{b) whether it is a fact that the re-

patriates from Burma who were rehabili-
tated in Madhya Pradesh have been

%[ ] .English translation,




